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14.19 htl

(il) ‘Mmsmr oF AGRICULTURE AND
IRRIGATION *

- MR, DEPUTY-SPEAKER: The
House will now take up discussion and
voting on Demand Nos. 1 to 10 relst~
ing to the Ministry of Agriculture and
Irrigation for which 12 hours have
been allotted,

Honble' Members whose cut motiond
to the Demands for Grantg have been
drcilated may, it they desire Yo move
their cut motions, send slips to the¢
Tab'c within 15 minutes only indicat’
ing the serial numbers of the cuf
motions they would like to move.

SHRI P. RAJAGOPAL NAIDU
(Chittoor): Mr. Deput, Speaker, Sirs
1 rise to expose the ‘tall-talk’ of thé
Janata party leaderg that they want
to help agriculture and agriculturists
in thig cowntry. I also want to ex-
pose the empty attitude of the Janata
party and the Plarning Commission.

Sir, the Planning Commission is a body
which is meant for the progres; of the
country, This body, under the leader.
ship of the Jenata Party, conveniently
neglected to consult people from agri-
culture and  agricultural workery
artisang and other rural masses in for<
mulating the Plan.

1421 hm,

[SmRr DEIRENDRANATH BasU in the
Chair]

Here is the proof. It is said in the
Report which 1 have here—1978-19,
Government of l'ndia Planning Com-
mission; New Delhl. F'inaliaatiun of
the Five Year le. 197883, 1t 16
said here;— :

"To widaq vagulae qa.ruciutﬂqn v
Plan formiilation the, Planning Com-
migsion helil: discusslony with em~
ployment, experts, répredentatives.of

. iddim and
mntsv,, of gmell

!.m Mm'i repre”- _.
tndustries and

those of the public sector. Mestings .
were also held with labour leaders

and gpecialisty to discuss the em-

ployment and labour welfare as-

pects of the draft Five-year Plan.

To consider the general strategy of
the draft plan gdiscussions wepg or-
ganised with eminent economists
and social service geientists.”

1 am very glad that they have ¢on-
sulted labourers and labour represen-
tatives, economist; and others. They
hara nansdtad, sven *ha indnstrialiss
They have said thi; that they wan
to ‘widen the popular participation’.
Well, the rural population consists of
70 per cent in this country and they
have not at all beg, consulted. They
have set up their gwn organisation,
namely, Kisan Sammelan. There is
the farmers forum; there ig the Natlo-
nal Farmers’ Union, These are bodies
which gre functioning. These orga-
nisations have not been consulted.
They say that they have set up 94
working groups. But they have not
taken care to set up any working
group to know the actual cconomie
position of the small farmers, the
marginal farmers, agricultural werkers
and artisans, They have neglected
them totallv. Not only that, For
fixing up prices, the Planning Com-
mission gays this:—

-

“It is Important, in the interest of
price gtabllity, that no price increase
should be given, unless it Iy justified
by a gubstantial rise in {nput pricea’

It g clear that they are satisfled
that what the Agricultural Price Com-
mission ig doing is sound. They ave.
thinking on the basty that everything
ig good. But with regard fo ‘indus-
tria] commoditiey thi, {8 what ihlr
have sa[d and T quote: "

© YA faiy return on’ innstmmt
. should be .assured for determining
.- administered prices, The concept of
- a falr return applies: also. tu the

pricing of servieen” (LS
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Hgre, fair retury is aseured. But in
regard o ggriculture, if the price of
inputs becomes very high then only
they can revise the prices. They have
said that they have to consider im-
port; -and other things but pot the
exports of the agricultural commodi-
ties. Therefore what I gay iy this,
that the Planning Commission iy neg-
lecting agriculturists totally. They are
not caring at all for the welfare of
the agriculturist or the rural masses.

The Janata party made a charge
againgt the previous Congress Gov-
gresg that they neglected agriculture
iotally. They have invested more
money on industries. We have 1o see
what 'they arg going to do now, With
all my personal regard to the hon.

Minister why ig having interest in the

welfare of the agriculturists, I have to
gdy that the other forces in the Gov-
ernment are acting against the agri-
culturists, Here it is mentioned in the
revised Budget for 1978-70 as follows:

The estimated amowat for agricul-
ture is Rs. 1937 croreg approximately
and the budget estimate for 1279-80 is
Rs. 918.0 crores approximately. The
figure has come down. Now, lef us
see what they have done wilh regard
to industries,

With regard to industries in the re-
vised estimate it iy ghown as Ra. 388
croreg approximately, wheregg in 1879-
80 the estimated amount is Rs, 735.0
crores approximately, That meang it
ig nearly double the amount, Now, I
have to say that in gpite of the in-
tergst taken by the Agriculture Min-
ister the rolling play rodled the agri-
culture and it went in favour of in-
dustry, The Deputy Primg Minister
and Finance Minister. Mr. Charan
Singh, hag said that the priceg . are
stable. I have to differ from him,
With regard to agricultural prices, the
figurey are g follows:

~For fruit, and vegetabls, in Julv
1947, the index pumber is 1809, in
‘September 1976, it iy 1850. For other
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food articles, in July 1977, it iy 2238
and in September 1878 jt is 181.6. For
oilseeds, in July 1977, it i5 2018 and
in' September 1978 it i;- 1684 For
edible oil, in July 77, it ig 188.7 and
in S~otember 1978, it is 160.8. For oil-
cak: ip July 177, it is 235.8 and in
September 1978, it ig 191.3. These
figures are not prepared by the Con-
gress Government., It is prepared by
the Janaty Government, It showg that
on an gverage, the index number for
the above articles have fallen more
than 15 per cent. What about the
sugarcane? They are pot getting
Rs.50 per tonne. In Khandasari fac-
torics it is not more thap Rs. 60 or
Hs. Td. That means in the Northern
part of Indie and also in the South,
it is lesg by 30 per cent or 40 per cent.
Then, what about Dhaniya and pota-
toes? What about the other agricul-
tural products? Their prices went
dovn., The Janata Party Members
alsg criticised Mr. Charan Singh for
giving concessions tg the fune of
Rs. 200 crores for agriculturists ;

Now, the national product for 1977~
78 wus worth Rs, 78,012 crores. In thig
the agricultural product constitute
45 per cent, that is, Rs. 35,190 crores.
Now, because of the fall in agricul-
tural prices, the agriculturists - are
lesing Rs. 5,000 crores anmually, I am
very much upset over this The Prime
Minister i his gtatement yeslerduy on
planning had said that it wag agreed.
that remunerative prices ogught to be
giver to farmers. That is good. That
is good. After that he gays:

“1 agree with it entirely but..”.
‘But’ is there and therg comeg the
difficulty.

“....what {5 remunerative and
what is not remunerative will = al-
ways be a debatable point.

These people are fixing up dearneéss
aliowance for various categories of
employees, these people are fixing up
minfum wages for the labouresy snd.
these people’ are fixing up selevies eif.
on the basis of the rapors of P&y

‘Commission ete. The Prime Ministe
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hagz not taken, any objection te it. Is
it not g fact that whey, they appointed
the Agricultura) Priceg Commission, it
was committed that remunerative
prices have to be flxed for the agri-
culturists? Ig it not a fact that in-
centive priceg were also to be given
taking into consideration the economic
position of the country? Is it not
possible for them to calculate the
remunerative prices? And he says
that ;1 will create inflation if agricul-
tural prices are increased. Thig mor-
ning the steel price has been increased
by 16 per cent, Recently, the price
of cement was also increased. Like
that ail the other necessitieg of life
are now costlier. Fertilizer, which is
required by the agriculturists, hecause
of Shri Charan Singh's budget might
have been lessened by Rs. 10/-, but
what about other things? I will tell
you the prices of various commodities
as these existed in June, 1877 and
Angust, 1978

June 1977 August 1g78

Cement 101.3 143.8
Electricity 177.2 2074
Wood products 178.9 . 1591, 5
which are necessary )
for the agriculturists
Ww s £ bt '

3 &, T 3
things ;
Clothing g58'0 3840
Soaps 170°0 188.4

What sbout Kerosene and other

things?  Therefore, the agriculturists
are caught between the blades of &
scissor. Theéy gre being cut an one side
because of the increase in prices of
the essentia] commodities required by
Mmandoniheother there iy fall
in prices of theiy agricuitural pro-
ducts. The Government is not at all
caring . to-. sypwovt. them. This Gov-
ermment ig not for the agric

they

they are. ot wm; for them - ana.i.
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Now, I would like ty gay something
about the Food for Work programme.
The allocation for this during  the
last year wag 80 crores and it has been
increased to 100 crores, I cons:itulate
the Government for that. ThEy have
allotted 186 million tonnes of food-
grains, out of which 1.2 million tonnes
have already been expended. Even
1.5 million tontes would have been
expended by now. The allocation of
foodgrains for 1979-80 is 1.5 million
tonneg and the allotted fundg are
Rs, 50 crores. Now, for 1.5 million
tortnes they have to spend Rs. one
hundred crores. How has the Min-
istry formulated thiz budget estimale?
They should have gllocated Rs. 100
croreg for 1.5 million tonnes of food-
grains, Further, I understand that
there is demand from various States,
not only from the States which have
taken up Food for Work schemes, but
also other States like Madrazs gnd
Karnataka ang they havz come for-
ward to take up these gchemes, The
total demand is thus gbout 3.5 million
tonneg of foodgrains. If it is g0, and
# the Government thinkg that it is
for the welfare of the rura} popula-
tion and it will create work in the
rural aregg and increase their purchas-
ing power and also create permanent
assets like roads drainage facilities,
irrigation facilitieg in the rural areas,
the, they have to meet the demand,
ie. provide for three gr 3.5 million
tonnes of foodgrains., It meens they
have to gllot at least Ras. 200 crores.
Then only they can satisfy all the
States. Not only that. It is being
continued every year. Why should it
be go? It is the only scheme which
ig actually benefitting agriculturists, or
the rural greas. So,  the Planning

should see that this he-
comesapartnftheplan It it be-
comeg part of the Plan, estimatey can
be made, and the States will b in 8
position to re-vamp the Plans The
reason is-thet they have to Hivest the

_mh component .for the additionslity

the foodgrain, which the Central
Gnvmwti;dv?u £o, it must.

“become part of the Plan, and the estl-
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mates should be made, The Food
for Work scheme must be converted
into & scheme of Food for Full Em-
ploymé#at. Then only the rural un.
employment can be wiped out, and
rural ‘areas benefitted.

_ The Asoka Mehta Committee has
given a report in which it has been
said that reservations have to be made
for SCs and STs. We have to congra-
tulate that Commission for gaving it.
Andhra Pradesh has already given it.
And it passed an Act, giving reserva-
tions, not only in panchayats, but also
in panchayat samitis and zilla pari-
shadg for SCs and 8Ts. Thig Gov-
erament ghould see that other States
also implement this guggestion,

With regard to agricultural reforms,
1 gm very gorry to say that the Leader
of the House, viz. the Prime Minister
has gaid that they have written letters
to the States. But the Minister of
Agriculturg has promised to create a
panel and to see that all the Revenue
Ministers and Chief Ministers of the
Stateg are called, and persuaded so that
agricultural reforms are implemented
soon. There is a difference between

the Prime Minister's statement and

the one by the Ministey of Agricul-
ture. So, I want to know the exact
pesition., - .

- THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): Do you mean
land reforms, or agricultural reforms?

“SHRI P, RAJAGOPAL NAIDU: I
mean the 1gnd reforms,

- With regard to
the Drought-Prone Area Programme

also was jncluded . previously. Now:

they have wiped it out. I want to

ack ‘the Minister of Aariculture ‘why
it has been take,, away. They ‘have

mncaxtrate_d on’ the Command - Area
Progrimme.. The Command Area

Programme comes. i where & poten.
ﬁ!ﬂ “Ing il!'eldjr baen mltad. wm
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there is a Project 4ireHay ano waec
there 1s“water, The Drought-Prone

" Arep. Programme pertains to 50 - dis-

tricts where fhere is no potentizl at
all and where there iz no water, So,
the potential has to be created, The
Drought-Prone Area programme has
been abolished. So, gll these drought
prone areag are suffering losses. I re-
quest the Minister of Agriculture to
continue that programme and give
grants for those areas.

I am glad that the Prime Minister
hag said that they are working on the
Garjand Canal gcheme ie to con-
nect Ganga with Kaveri, It is a nice
thing, He also said that it may
take time, So, these flood-prone areas
must be identified and stepg taken to
remove that threat.

"SHRI K. LAKKAPPA (Tumkur):
When such an important Ministry of
Agriculture is being discussed, there
is no quorum. Thig ig a very impor-
tant Ministry, but the Houge i  taking
it very unimportant.

SHRI NATHU RAM MIRDHA
(Nagour): Al the representatives of

" the garmers are on that gide,

SHRI K. LAKKAPPA: I go ‘not
know why the government is - npot
very seriouy about these things, How
can you proceed when there 18 no
quorum? This ig very bad. This is
a very important Ministry. :

SHRI NATHU RAM MIRDHA; The
most. important Ministry s being dis-
cussed or taken like this, Where are
the Members? There are hundmdl of
tamurs.

MR, CHAIRNIAN Mvmzmqm
in:mquorum? o :

amu_ NA'I’EU mm mmn. Dl-
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SHRL B. RAJAGOPAL NAIDU:
Thig area ig ‘10 per cent of the total
area of the cowntry. Government
should toke much interest {g reduce
it Cyclone prone area hag not been
ylentified till now. More fund should
‘ue alotted for this area. For that,
Prof. N. G. Ranga urged the UNO to
constitute an internaticaal insurance
fund for develeping countries or other
(wountrieg which are being affected by
ryeloneg ang other natural calamities.
! request the Government to bring
farward @ Natural Calamitie; Mitiga-
tion Bill, Why I am saying this s
kecause when  cvclones came in
Andhra Pradesh Tamilnadu ang other
areas there whg a conflict between the
State Government and the Central
Government with regard to fixing up
Jhe responsibility, It was not laid
down here, In many countries, they
have laid it down and they have
brought forward a Bill. Therefore,
our Goverament should also bring for.
ward a Bill in thig respect.

MR. CHAIRMAN: I want to remind
vou that yoy have given a list of your
fpeakers and it containg 14 members,
You have already taken 25 mnnutas

.SHRI P, RAJAGOPAL NAIDU: 1
will conclude very soon, As far a8
“gricultural marketing is concerned,
‘i;, has heen very much neglected.

& Act ig there, but no protection has
been given to the agriculturists. The
Government hag to train - technlcal
Peaple, There is one Institute In
Negour, but that ig pot gufficient. In
Agncultural Universities, there must
b a separate suibfect on agricuittiral
Marketing and perlons should be
traineq in 4y 30 that mrkeﬁng should

be developed,. marketing - sgetcies .

‘iﬂm be developed g0 gt 1o hep the

iddle man ‘hﬂ}w the n;ricul- -

“turisty, With |
Ny speaeh, .

SHRI P. RAJAGOPAL NADU
{Chittoor) 1 beg to move:—

“Ihat the demand under the
head Agriculture be reduced . by
Rs, 100.”

[Failure to give enough money
for incressing the breeding and
foundation geeds units (7)1.

"That the demand under the head
Agriculture be reduced by Rs, 100

[Fajlure to give correct seed
certificates by the State Seed
Certification Agencies (8)].

“That the demand under the
head Agriculture be reduced by
Rs. 100"

[Failure to give importance to
Agricultura] Unfiversities in the
production of foundation seeds
(®1. g

“That the demand under the head
Agriculture be reduced by Rg, 100"
[Failure to establish Govern-
ment farms under Agricultural
Universities to speciically pro-
duce the foundations seeds for all
the crops specially for the pulses
(103 ].

“That the demand under the head
Agriculture be reduced by Ra.
100.”

[Feilure to increase the produc-
tion of gseedy required by the
country (11)1].

“That the demand unfer the
head Agnculture be reduced by
Rs, 100"

[Failure in the proper munte-
nance of farms by Btate Farms
Corporation (12)].

“That the demand under the
head Axriculturg be reduced bY
Rs. 100 : :

[Pailure to _iunstnrm Agricul-
tural Departmental as an effec-
tive instrument "for -the Bwﬁnp«_
‘ment -of Agriculture .(18)], -

| "Thgt the demand under the heﬁ .
Agrieulture ‘be reduced by lh. Ioo."
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[Non-implementation of the
recommendations of National
Commission on  Agriculture
(14) 1.
“That the demand under the

head Agriculture be reduced by
" Ras, 100~

[Failure to effectively imple-
ment Land Reforms in the coun-
try (18)].

“That the demand under the
head Agriculture be reduced by Rs.
lwl’

{Failure to multiply enough
quantity of seeds necessary for th2
increase of Agricultural pio-
duction in the country (18)].

That the demang under the head
Agriculture be reduced by Rs, 100.”
[Failure to encourage private
efforts in producing seeds for the
use of farmers (17)].

“That the demand under the
head Agriculture be reduced by
Rs. 100.”

[Failure of the National Seeds
Corporation of India in supplying
the geeds in time and also for not
maintaining their required qua-
lity (18)7.

“That the demand under the

head Agriculture be reduced by
Re, 100"

[Failure to supply enough of
C. N, A. and Ammonium sul-
phate and Agricultural Phosphste
to Andhra Pradesh (19)],

“That the demand under the
head Agriculture be reduced by
Rs, 100" : .

[Failure to check the adultere-
tion in fertilizers while distribut-
ing them (20)]. -

"That the demand under the head
Agriculture be reduced by Rs. 100.”

[Failure to give enough of sub-
sidies for indigenous production
ot Phosphate lertiiizers {217).
“That ‘the ' demsand under the

head Agriculture be reduced by
Ra. 100" '

"APRIL '8, 1979
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- [Failure to - concentrate on the:

development of green manures
and bulk manurey (22)].

“Thet the demand under the head
Agriculture be reduced by Rg, 100.”
[Failure to develop high yield-
ing varieties in pulsey and oll:
seeds (23)]. )
“That the demand wunder the
head Agriculture be reduced by

Rs, 100.”

[Failure to take effective qua-~

rantine meagures o prevent plant
dizeases (24)].

"That the demand under the head
Agriculture be reduced by R;, 100.”

[Failure to develop biological
control measures to arrest major
pests and diseases (25)].

“That the demand under the head
Agriculture be reduced by R: 100.”

[Failure to subsidise and popu-
larise weedicides (26)].

“That the demand under the head
Agriculture be reduced by Rs. 100.™

[Failure to cover more areg by

aerial spraying of pesticides
2n1 .

‘That the demand under the head'
Agriculture be reduced by R, 100.”

[Failure to develop Soysbean .
seedg suitable to our eonditinn:
(28)].

“That the demand under the hN!l
Agriculture be reduced by Rs. 100

[Fazlure to develop sun fower
crop in the country (29)]

“That the danand under 1.he head
Agriculture be reduced b‘y Ra. 100.™

[Feilure to encourage cezrtlﬂﬂ!
seeds of pulses (30)]. -

“That the demand under the head
Agriculture be Teduted by Ra, 1007

[Fanureinmeper!m‘mlnuet
tbemmmmulm
wnJDeparunent @13,
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| wryiat the demand under the head
Agriculture be reduced by Bs. 100.”
[Failure of the Agricultural
Universities to concentrate more
on extension service (32)]

*“That the demand under the bead
Agriculture be reduced by Rs. 100."

[Failure of Farm Information
Bureau in providing adeguate in-
formation to pgriculturists (33)1.
“That the demand under the head

Agriculture be reduced by Rs. 100.”

[Failure in predicing and exhi-
biting the fllms regarding the
modern agricultural techniques in
rura] aréss (34)].

“That the demand under the head
Agriculture be reduced by Rs. 1¢0."
[Failure in giving effective
training to the margina] faviners,
share croppers and tenants in
Agriculture (35)).

“That the demand under the head
Agriculture be reduced by Rs. 100.”
[Failure to assist States [oT
developing their Agricuitural
Engineering Sections (38)]

“That the demand under the head
Agriculture be reduced by Rs. 100.”
{Failure to concentrate on the
research for inventing and deve-
loping modern agricultural equip-
ment suited to our conditions
“{3N].

“That the demand under the head
Agriealture be reduced by Rs. 100.”
[Failure to increass subsidies
-and loang for disbursement to the
farmers in Hill areas (38)
“That the demand under the head
Agriculture be reduced by Rs, 100."
) [Failure t» develop Agro-Indus-
{ries in the country in a big woy
(39)]
“That the demend under the head
. Au&m&t\ne e reduced by Rs, 100
[Failure to give more funds for
. Agm Service Centres (40)],
. "*That the dematd under the head
Ammm Pe reduced by Rs. 100.”

[Failure to prepare rural indi-
ces (41)].

“That the demand under the head
Agriculture be reduced by Rs, 100.”

[Failure to collect reliable data:
on the cost of cultivation for the.
principal crops (42)].

“That the demand under the head
Agricuiture be reduced by Rs. 100.”

[Failure to take up the questicn
of forming a Worid Agricultural
Insurance Fund to mitigate na-
tural calamities in world agen-
cies (43)].

“That the demand under 1He head

Agriculture be reduced by Rs. 160.”

[Failure to prepare survey maps
regarding ground water resources.
in the country (44)j.

“That the demand under the head
Agriculture be reduced by Rs. 100
[Failure to utilise the succes~-
fully bores laid by the Central
Ground Water Boarg (45)]
“That the demand under the head
Agriculture be reduced by Rs. 100."

[Failure to prepare soll rmaps
throughout the country (468)].

“That the demand under the head
Agriculture be reduced by Rs. 100.”

[Failure to give enough grants.
for minor irrigation (47)].

“That the demand under the head
Agriculture be reduced by Rs. 100.”

[Failure to desilt the tanks and
supply channels (48)],

“That the demand under the head
Agriculture be reduced by Ra: 100."

[Failure to identify over oxp-
loited areas remding grau:zd

water and not mmtrueting Te-
charging schemeg (49)].

“That th_u-d'er:mnﬁ unﬂc__r the head
Agriculture be reduced by Rs. 100"
{Failure to construct perculation
tanks and check drains to raise-
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the level of ground water in the
irrigation wells (50)].
“That the demand under the head
Agriculture pe reduced by Rs. 100.”
[Failure in effectively imple-
menting the provisions of the In-
secticides Act (51)].

“That the demand under the head
Agriculture be reduced by Rs. 100
[Failure to improve Agricultu-

ral Statistics (52)].

“That the demand under the head

Apgriculture be reduced by Rs. 100

[Failure to increase the repre-

- sentation of farmers in Agricul-
tural Prices Comrmission (53)].

“That the demand under ‘the head

“Agriculture be reduced by Rs. 100.”

[Failure to forming a Jaggery
Bourd (54)].

“That the demand upder the head
Agriculture be reduced by Rs, 100.”
{Failure to maintain agricultu-
ral priceg at remunerative level

. (553},

“That the demand under the head
:Agriculture be reduced by Rs. 100.”
[Failure to purchase all surplus
stocks of paddy in Andhra Pra-
.desh at support price (56)].
“That the demand under the head
“Agriculture be reduced by Hs. 108.”
4 [Failure to establish machincry
to stabilise agricultural prices
(57).
“That the demand untler the bead
JAgriculture be reduced by Rs. 100.”
[Failure to start research cen-
treg so as to utilise agricultural
commedities for im!ustrinl use
(58)1.
“That the demand under the hsad.
Agriculture be reduced by Ra, 100,
[Failure to carry out gufficient
. experimenig in  water. m_tnage-
ment (58)],

. “That the demand under the head
-Agricalture be reduced by Rs. 100.”
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[Fallure to' develop Wocluctive
pastures (GU)]

“That the demand under thu head

~Agriculture be reduced by Rs, 100.”

[Failure to develop fleld chan=
nely in command areag (81)],

“That the demand under the head
Agriculture be reduceg by Rs. 100"

[Failure to reclaim alkali and
saline soilg ag expected (62)].

“That the demand under the head
Agriculture be reduced by Rs. 100.”

{Failure to construet necessary
air-stripg for aerial spraying
(83)].

“That the demand under the head
Agriculture be reduced by Rs. 100.”

[Failure to give financial assis-
tance to the farmers for weed
control (54)].

“That the demand under the head
Fisheries be reduced by Rs. 100.”

[Need for organising Fisheries
Corporation to purchage fish direct
from fishermen (67)].

“That the demand under the hend
Fisheries be reduced by Rs. 100.”

[Shortage of trained manpower
required by large fighing vessels
(68)].

“That the demand under the head
Fisheries be reduced by Rs. 100"

{Need to explore the rescurces
and commercial postibilities -of
deep sea ﬂahing in eut coast of
India (68)1.

“That the demand under the head
Fisheries be reduced by Re. 100" -

[Need for training fish !lu:mcra
adequately ('?0)] o

“That the demand undar thp haad
Fisherieg be reduced b:r Re..100."

| [Hoad i Seoviding: . lddodia.
“landing nd bosting tacilities 'tn
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the minor porty in andhra Pra-
desh (1)}

" ‘“That the demand under _the head
Fisheries be reduced by Rs, 100."

[Shortage of survey and train-
ing wvessely for developing fishe-
rieg (73)].

“That the demand under the head
Fisheriegs be reduced by Ra. 100."

[Need for piving enough loans
to indenting importers of fishing
vessels (73)].

“That the demand under the head
Figherieg be reduceg by Ras. 100.”

[Need for centra)] assistance for
utilising lakes, tanks, ponds in
villages to develop fish (74)].

“That the demand wunder the
head Animal Husbandry snd Dairy
Development be reduced by Rs.
‘100.”

[Failure in establishing cattle
feed plantg where there gre milk
product factories (75)].

‘“That the demand under the head
.Anima)] Husbandry and Dairy De-
velopment be reduced by Rs. 100"

[Failure of the Government jn
supplying inputs milk prodicers
like animal feed, frozen semen,

- seedg for grasses and fodder to
- milk producers (78)).

“That the demand under the
‘head Animal Husbandry and Dairy
‘Development  be  reduced by
‘Rs. 100."

[Failure to provide finsncial
amistance for purchesing mileh
animalg simultaneously with the

- ‘starting of milk product fac-
tories (7).

muu demd ‘under the
'.hadAnhnalmwbmdrymd Dairy
v‘Developmwx_ o be redu.eed by

I'Nud !m' utabﬂ:hinli ‘h&e‘p

m ‘statipn’ in  Andhra Pra-
‘deih, “under Cehtral seétor (18)1.

" Development

“That the demand under the
head Animal Husbandry and Dairy
Development  be  reduced by

Rs. 100"

[Need for starting central
breeding farm in Andhra Pradesh
with the aim of developing gelec-
ted breeds for nugmmti:ng milk
production(79)].

“That the demand under the
head Animal Husbandry and Dairy
Development be  reduced by
Rs. 100 _

(Failure to give pssistance to
establish regional forage produe-
tion station in A.ndhra Pradesh

(8011, D

“That the demand under the
head Animal Husbandry and Dairy
Development be reduced by
Rs. 1007

[Failure in establishing at least
one Central Poultry . Breeding
Farm in the South whereag four
of its kind were started in the
North (81)].

“That the demand under the
head Animal Husbandry and Dairy
Development be reduced by
Rs. 100" :

[Failure of the National Agri-
cultural Cooperative Marketing
Federation in buying eggs and
other poultry products - from
Andhra Pradesh and in many
other States (82)].

“That the demand under the

 head Animal Husbandry and Dairy

Development be  reduced by

Rs. 100."

[Failure to ensure remuneratlve
price to milk producers (88)]

“That the demand under the
head Animal Husbendry and Dalry’
‘e m&uced by
Rs. 100."”

[Need for . adequate Contm -aid

for starting Operation Flood I
" Heheme in Chitteor District In

B Andhra Pradesh (84)).
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[Shri P. Rajagopal Naidu]
“That the demand under the
head Animal Husbandry and Dairy

Development be reduced by
Ra. 100 )

[Need for ensuring banking
facilities to merginal and small
farmers for buying milch animals
(86)].

“That the demand under the
head Forest be reduced by Rs. 100.”

[Need for protecting forest
wealth (86)].

“That the demand under the
head Forest be reduced by Rs. 100.”

[Need for training sufficient
number of technicians for start-
ing forest based industries (87)].

“That the demand under the
head Forest be reduced by Rs. 100.”

[Need for giving enough grants
to the States for soil conservation
works in water sheds of River
Valley Projects (88)].

“That the demand under the
head Forest be reduced by Rs. 100.”

[Need for afforesting the coas-
ta] areag to protect the people
from cyclones (88)].

“That the demand under the head
Forest by reduced by Rs. 100.”

[Need for Central assistance
for raising adeguate fuel plants
in waste landg where there is
fuel shortage (80)].

“That the demand under the head
Department of Food be reduced by
Rs. 100."

[Need for exporting enough
quantity of sugar to foreign
countireg (83)].

“That the demand under the head
Department of Food be reduced by
Rs. 100.”

TFailure of the FCIL to pur-
chase surplus paddy in Anghra
Pradesh (94)].

“That the demand under the head
Department of Food be reduced by
BRs, 100"

[Failure to. mmtmct sumnlent
number of godowns to m food

(83)1.

APRIL 8, 1878
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“That the demand under the head
Department of Food be reduced by
Rs, 100"

[Failure to set apm't at’ least
Rs. 200 crores for the year for
‘food for work’ Scheme (96)].

“That the demand under the head.
Department of Food be reduced by
Rs, 100"

[Need for involving more peo-
Ple in Integrated Rural Develop-
ment Programmeg (97)].

“That the demand under the head
Department of Food be reduced by
Rs, 100."

[Need for supplying literature
produced by National Institute
of Rural Development Hydera- -
bad to the Members of Parlia-
ment (88)].

“That the demand under the head

.Department of Food be reduced by

Rs. 100"

[Need for assisting Andhra
Pradesh under Assistance to Co-
operative Credit Institutions in
under developed gtateg (99)].

“That the demand under the head
Department of Food be reduced by
Rs. 100.”

[Failure of the F.CI. in sup-
plying good quality of wheat and
rice in time to various districts
in Andhra Pradesh which have
taken up works under ‘food for
work! scheme (100)].

“That the demand under the head
Department of Food be reduced by
Rs, 100"

[Need for supplying cent per
cent quantity of rice to Andhra
Pradesh for works tsken up
under 'food forml:’ scheme
(1011, o
“That the demand undef the head

Department of l!'ood be reducnd h-,r

m 100"

[waWMmd
‘oidm mu:umwm
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 wastage of fruits and  vegetables
(1)1 '

“That the demand under the head
Department of Food be reduced by
Rs, 100.”

[Nood' for utilising farmers

houses as godowns s0 as to meet
the shortage of godown facilities
to store foodgrains (103)].

“That the demand under the head
‘Department of Food be reduced by
‘Rs. 100.”

[Need for creating a buffer-
stock of sugar comprising of 10
lakhs tonneg (104)].

“That the demand under the head
Department of Rural Development
be reduced by Rs. 100.”

[Need for necessary assistance
for providing nutritional food to
Jregnant women, : lactating
mothers and children in tribal,
slum and drought prone areas
(10M].

“That the demand under the head
‘Department of Rural Development
be reduced by Rs. 100.”

[Need for providing enough
funds for the development of
desert areas (108)].

“That the demand under the head
‘Department of Rural Development
be reduced by Rs. 100.”

[Discarding of drought prone
avea programme which is an area
development programme (108)].

“That the demand under the head
Depurtment of Agricultural Re-
search and Education be reduced
by Rs. 100"

s[Duplication of research bet-
-~ ween LC.AR. and research insti-
tutions in States (110)].

“That the demand under the head
Payments to Indian Council of

‘Agricultura] Research be reduced
} by Rs. 100"

[Delay in filling up of vacant

slow progress of the -

mnﬂed miec‘ts relating to

research gnd  education scheme
under IC&.R (1111,

““That the demand under the held.'
Departmient of Irrigation be reduc-
ed by Rs. 100."”

[Failure to ©bring round the .
party States to the disputes of
Narmada and Godavari rivers so
as to settle river disputes ami-
cably (114)].

“That the demand under the head
Department of Irrigation be reduc-
- ed by Rs. 100.”

[Delay by Centra] Water Com-
mission in clearing irrigation
projects sent by the Stateg (116)].

“That the demand under the heagd
Department of Irrigation be reduc-
ed by Rs. 100

[Need for providing loan agsis-
tance to Andhra Pradesh to im-
plement flood control programmes
(11811,

“That the demand under the head
Department of Irrigation be redue-
ed by Rs. 100.”

[Need for clearing the Polav-
ram Project (117)].

Shri Shibban Lal Saksena (Maha-
rajgani): I beg to movei—

“That the demand under the head
Agriculture be reduced to Re. 1.”

[Failure to nationalise the
sugar tadustry or to deciare cate-
goricaliy that it will pot be na-
tionnalised (137)].

“Phat the demand under the head
Agriculture be reduced to Re. 1.

{Failure to check deteriorating
conditions in the sugar industry
in U.P. and Bihar (138)]..

“That the demand under the head
Agriculture be reduced to Re. b g

[Failure to increase the reco-
very and yield of sugarcane in
U.P. and Bihar during the last
40 years of cane development
through. Government agencies
(139)1. ) '
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a
[Shri P. Rajagopal Naidu] _
“That the demand under the head
Azx_-icu.ltum be reduced to Re. 1./

[Failure to incremse duratiof
of crushing season of sugarcap®
in North India by development
and ‘growth of early riping and
late riping varleties of sugarcan®
(140)].

“That the demand under the heag
Agriculture be reduced by Rs. 100.

[Failure to cover the entir®
conniTy with Tigh ywdding vare-
ties of wheat and rice till noW
(141)].

“That the demand under the head
Fisheries be reduced by Rs. 100.”

[Failure to exploit the fisheried
potential of the country to th€
full (142)].

“That the demand under the head
Animal Husbandry and Dair¥
Development be reduced bY
Rs. 100." .

[Failure to put a complete ban
on cow sglaughter throughout th®
country (143)].

“That the demand under the head
Animal Husband and Dap¥
Development be reduceg DY
Rs. 100.”

_ [Failure to improve the breed
of cattle in the country (144)]-

“That the demand under the hesd
Animal Husbandry and Daif¥
Development be reduceq DY
Re. 100.”

- {Failure to develop good Gov-
‘ernment dairies (148)].

“That the demand under the head
Animal Husbendry and Dalis¥
Development be reduced DY
,Rﬂ. 100" - e . '

{Failure to provide : milk to
every child by @ comprehensive

five year plan (148)1.

“That the demand wnder the head
Animel :Husbandty . and - Daify

APRIL 6, 1879
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bavelopmeﬁt
Rs. 100"
[Failure to direct the States to
provide pasture lands for cattle
all over the country (147)].

“That the demand under the head
Forest be reduced by Rs. 100 '
[Failure to develop forests all
over the country according to a
comprehensive Five Year Plan
(148)].

“That the demand under the head
Fure ‘e Telioeeh oy s, R
[Failure to make 'the Fores§
Research Institute in Dehra Dun
as the finest in the world (148)].

“That the demand under the head
Department of Food be reduced by

be reduced by

* Rsa. 100

[Failure to completely over-
haul the working of the Food
Corporation of India (150)].

“That the demand under the bead
Department of Food be reduced by
Rs, 100.”.

[Failure to stop collossal was-
tage of food in storage all. over
the country (151)].

“That the demand under the head
Department of Rural Development.
be reduced by Rs. 100"

[Failure to draw up and im-
plement a comprehensive plan
of Rural Development (132)).

“That the demand under the head
Department of Agricultual Research
and Education bhe mdueed by
Rs. 1007

[Fajlure to providg Central
Grant for advanced eddcation in
agriculture in schools and degree
colleges all over - the cnunh'y
(188)3.

“That the demand under ﬂlq_ hud'
Department’ of A;ﬂculh.ml Re- .
search and Education be radnced'_
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‘and Edwcaﬁm alt over the coun.
© try {184)).

*“That the demand under the heag
Payments to 1Indian Council of

jduld Research be reduceg
by Re. 100." '

{Failure to provide adequate
funds to ICAR for intensive re.
search on increasing the ylelg
and quality of wheat, rice, coarge
crops, cotton, sugarcane ang
other crops all over the countpy
(155)].

“That the demand under the hegg
Department of Irrigation e redus.
ed by Ra. 100

[Failure to increase the irrigy-
ted areas in the country substay.
tially (158)].

“That the demand under the hegg
Department of Irrigation be redup.
ed by Rs. 100"

[Failure to provide sufficient
fund;g to implement a c'ompreheh.
sive plan to control recurring
floods in Gorakhpur Divisigy
(1571

"That the demand under the heyg
Department of Irrigation he redue.
ed by Rs. 100"

[Failure to implement the Ja).
fifundi Projpct to control Rapgi
floodg (158)1.

“That the demand under the heyg
Department of Isrigation he redue.
ed by Rs. 100"

- - [Fajlure to sink at least one
‘thousand tube wells to irrigate
the Pharunda Tehs{l of Gorakp.
pur District as canel irrigatipn
.. is not poasiblg there (16001

“That the demand under the heag
Department of Irrlntion be zedqc.
1,. Ra 10"

[Pailure to  sink Itleut 200
tabq wells. 0. itrigate the aregs
‘in Maharajganj Tehsil. which cen
“not be irrigated by canaly (160)3,

- “That the demand under the head:

Agriculture be reducedq to Re, 1.

" ' [Failure to makas the sugarcane
breeding station in Deoris into-
the Coimbatore station of North-
ern India (259)].

SHRI K. T. KOSALRAM
dur) 1 beg to move:—
“That the demand under the head"
Agriculture be reduced to Re. 1."

[Failure to introduce crop in-
surance scheme (161)].

“Thet e demend wnder the hasd’
Agriculture be reduced to Re. 1."

[Failure to introduce scientific
erop cultivation pattern (182].

(Tiru-

“That the demand under the head’
Agriculture be reduced to Re. 1."
[Neglect.of small and marginal
farmers development ° agencies
(1683)].

“That the demand under the head”
Agriculture be reduced to Re. 1."-
[Failure to provide adequate
quantity of high yielding varie- -
tieg of seeds to small farmers
(164)].

“That the demand under the head"
Fisherieg be reduced to Re 1"

[Failure to construct fishing
harbour at Chinnamuttom, Kan-
vakumari district which has led
to non-utilisation of funds allot-
ted for the purchase of ' ﬂshinx
boats (165)].

" ®That the demand under the head
‘. Fisheries be reduced to Re. 1"

~ [Failure to prevent the ﬁnhclnij'
of mechanised boats within 8 km
distance of cosst line’ (166)1.

“That the demand ubder the
Animal Huwsbandry .and . Daikry
Development be radumd'to Re. 1™

.~ [Failure ‘to set up . Animal
Energy Corporation - for proper
and. effective. utilisstion of animal’
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[Shri K. T. Kosalram]

“That the demand under the head
Department of Food be reduced to
Re. 1"

{Failure to bring parity in
regard to subsidy being given to
wheat ang paddy. (168)].
“That the demand under the head

Department of Rural Development
be reduced to Re. 1.”

[Failure to effectively imple-
ment integrated rural develop-
ment project. (168)].

“That the demand under the head
‘Department of Irrigatio, be reduc-
-ed to Re. 1"

[Delay in finalising the meodel
manual on irrigation water
management. (170)].

“That the-demand under the head
. Department of Irrigation be reduc-
‘ed to Re. 1."

[Failure to implement Ganga-
Cauvery link scheme for deve-
loping irrigation in the country.
(171).

“That the demand under the head
Department of Irrigation be reduc-
ed to Re. 1.”

[Failure to get the plan schemes
of Kodumudiar and Pachiar
irrigation schemes; in Tamil Nadu
implemented. (172)].

“That the demand under the head
Departmen of Irrigation he reduc-
-ed to Re, 1

[Failure to settle the guestion
_of utilisation of waters of west
flowing rivers for irrigation pur-
poses in Tamil Nadu, (178)1.

“That the demend under the head
Department of Irrigation be reduc-
ed to Re, 1" .

[Failure to settle the Cauvery
water Aispute to the satisfaction
of Karnateka, Tamil Nadu and
-Kerala, (174]. .

SERI KUMARI  ANANTHAN
(Nagircedl): 1 beg to move:

_APRIL 6, 1879
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“That the demand under the head
Figheries be reduced to Re. 1.

[Failure to prevent poaching
by mechanised boar-owners in
the § kilometres zone from the
coast in which the couniry-boat
owners and catamaran owners
alone can seek their live-hood.
(175).1 -

“That the demand under the head
Animal Husbandry and  Dairy
Development be reduced to Re. 1.”

{Failure to constitute an Ani-
mal Energy Corporation for better
" utilisation of available animal
power for augmenting agricultu-
ral production (178)7.

“That the demand under the head
Department of Food be reduced to
Re.l”

[Failure to prevent destruction
of millions of tonnes of foodgraing
by rodents. (177)]

“That the demand under the head
Payments to Indian Coumcil of
cultura] Research be reduced to Re.
1 -

[Failure to settle amicably the
mutual bickerings among the

cultural scientisty working in the
ILCAR. (178)]

“That the demand under the head
Department of Irrigation be reduced
to Re.l.”

[Failure to settle Cauvery
water dispute expeditiously to
ensure agricultural operations in
Tamil Nadu. (178)]

“That the demand underthe h.encl
Department of Irrigation be reduced

- to Re.l”

{Failure to finalise the model
manua] for management of walers
for irrigation. (188) ). :

““That - the demsnd undert‘hehud
Department of Irrlgation be reduc-
to Rel.”

a o
_;Murg w m’t tfhé wamm
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 purpese of increasing food pro-
duction in Temil Nadu. (181)]}

“That the demand under the head
Department of Irrigation be reduced
to Rel."

[Failure to complete the Kodu-
mudiyar and Panchaiyar Irriga-
tion Schemes in Tamil Nadu for
which Central Government has
given funds. (182)]

SHRI R, P. DAS (Krishnagar): I
beg to move:—

“That the demand under the head
Agriculturg be reduced to Re.l.”

[Failure to mnationalise the
sugar industry on account of
deteriorating condition of the in-
dustry ang bad management.
(1B83)].

“That the demand under the head
Agriculture be reduced to Rel”

[Failure to ensure remunerative
prices of jute, sugarcane, potato,
tobacco and other  agricultural
commodities. (184)]

“That the demand under the head
Anima) . Husbandry and Dairy
development be reduced by Rs. 100.”

~ [Need to pin poin{ the respon-

sibility for geveral items of plant

-and machinery costing Re, 41.54¢

‘lakhs which were lying idle with

- the Delhj Milk Scheme since their
acquisition.  (185)].

' ;‘:'I'h'lt the M'mtd!rthﬁ head
Animsl Husbandry - and - Dairy

Irrigation
[Failure o look at the national
policy o banning of cows
slaughter from the
scientific aspect rather than the
rdligious aspect. (167)].

“That the demand under the head
Anima]l Husbandry and Dairy Deve-
lopment be reduced by Rs. 100.”

[Failure to launch an integrat-
ed development scheme of Animal
husbandry on a national basis ap
well as of set-back of the pro-
ductive development of animal
husbandry for the simple reason
of massive import of milk powder
and butter oil from EEC. and
through World Bank Assistance.
(188) ).

“That the demand under the head
Anima]l Hugbandry and Dairy Deve-
lopment be reduceq by Rs. 100.”

{Failure to give adequate re-
presentation to the State Govern-
ments In the Nationdl Dairy
« Development Board. (188)],

“That the Aemand under the head
Animal Husbandry and Dairy Deve-
lopment be reduced by Ra. 100.”

[Failure to'improve the daily
functioning and overhaul the
management of the Bhagirathi
Co-operative Milk  Producers’
Union Limited at Beldanga orga-
nised by the NDDB on Anand
pattern.  (190)]. '

“Thet the demand under the head
Animal Husbandry and Dairy Deve-
lopment be reduced by Rs. 100.”

[Failure "of the Central Deiry

Development Board and the

" Boarg to reach the nutritional

‘standard of 210 gms. of milk per
head per day. (191). o

“That ‘the demand under the head
Animal Husbandry and Dairy Deve-

lopment be reduced by Ra. 100 -

Dlewt tor adequstebenking

.. tacilities . to marginal wnd - gmall
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[Shri R. P, ‘Das}

“Thay the demang under the head
DEP.R& tmm nt of Food be reduced by
100

[Failurs to take necessary action
against those who are responsi-
ble for huge losses of the Food
Corporation of India annually
and regularly. (194)1.

“That the demang under the head
'Depu&t;nent of Food be reduced by
‘R, 1007

[Failure to check the huge loss
of food during transportation and
colossal and intentional wastage
in FCI storage. (195))

“That the demang under the head
Department of Irrigation be re-
duged by Rs. 100."

[Failure to sink in sufficient
number of shallow tube wells
in the districts of Nadia and
Murshidabad, West Bengal in
botween the Canga and the
Padma as canal irrigation is not
available there. (187].

“That the demang ynder the head
Department of Irrigation be re-
duced by Rs. 100.” .

. {Failure to provide necedsary
funds to control recurring floods
in the districts of West Bengal
causing havoc by way of dsmage
of crops, cattle, habitation and
communications. (108) 1.

) “‘I‘h&t the demangd under the head
Department of Irigation be re-
duced by Rs. 1007 -

. [Absence of a broad prespec-
tive plan at the national level for
the care of {he land and water.
(189} ]

“That the demang ynder the head
Department of Irrigation be re-
duced by Re. 1007 :

{Failure to implement a mas-
sive minor jrrigation programme
to raisé to ‘the tune of 50 per
tent &f the total irrigation poten-
tial of the country. (2003},

-AFRIL 6, 1079

. (202)].
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“That the demand under the head
Department of Irrigation be re-’
duced by Rs. 100.”

[Failure to make good use of

the natural resources. (201)].

“That the demang under the head
Department of Irrigation be re-
duced by Rs. 100"

[Failure 4o provide proper
drainage facilities in the com-
manded areas at Damodar Valley
canals ani Mayuraksi canals

“That the demang under the head
Department of Irrigation be re-
duced by Rs. 100."

[Failure to shift Circle Office
from Varsnasj to Calcutta in the
interest of Indo-Bangladesh Joint
Observation zs well as in the
larger interest of the Ganga Basin

Water Resources Organisation.
(263} 1.

SHRI KRISHNA CHANDRA
HALDER (Durgapur): I beg to
Move: —

“That the demand under the

head Department of Agriculture be
reduced 1o Re. 1.”

[Failure fo recommend radical
land reforms and distributlon of
e landlegs la-

Scheduled Tribes.

“That the demand under the head
Depertment of Irrigation be  re-
duceg by Rs. 100."

[Failure to sanction -adeguate
funds to construct Dams to. con-
trol floods from the Ajoy River.
(224)) .

“Phat the demand under the head
Department of Irrigation be re-
dueed by Rs. 100."

'[Failure to mly 0.0 cmocl

of water from the Genga through
-Mly vor mmmm
-.daernm meYy
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- “Thet the demand ynder the head
Department of Irigation be re-
duce¢bym 100.”

[Failure to sanction adeguate
fundg to the West Bengal Gov-
ernment to control floodg and to
give adequate relief to the peo~
ple. (226)]

“That the demand under the head
~ Department of Irrigation be re-
 duced by Rs. 100."

[Failure to construct Damg to
control ficods trom Damodar Ri-
ver. {22T)]

“That the demand under the head
Department of Irrigation be re-
duceq by Rs. 100.”

[Failure to provide sufficient
funds to implement comprehen-~
sive plan to control recurring
floods in the Damodar  River.
(228) ]

SHRI A. K. SAHA (Vishnupur): 1
beg to move:—

“That the demand under the
head Agriculture be reduced toO
Re. 1.”

{Failure formulate a National
Land Reforms Policy in regard
to land ceiling distribution of
surplus land, locating of benami
lands, keeping of proper land re-
cords and eviction from land.
1220)1

“That the demand wunder the

hpaLAx_-iculture be reduced by -

[Failure to abolish landlor-
dimteuda,laswﬂlwmihm
(mﬂ
mh.w under the
head Arviculture be reduced bY

CHAITRA 1, 1801 (SAKA)
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“That the demiand under the
head Ariculture - be reduced by
Rs. 100.”

[Failure to ensure implemen-
tation of the ceiling laws as pro-
vided in the National guide lines

, formulated in 1872, (232)]

“That the demand under the
head Ariculture be reduced by
Rs. 100.”

[Failure to ensure remunera-
tive price for the cash crops
namely sugarcane and potato.
(233) }

“That the demand ynder the
head Ariculture be reduced by
Rs. 100." '

[Failure to announce the mi-
nimum support price for wheat,
paddy and other kharif cereals.
(234)]

That the demand under the
head Ariculture be reduced by
Rs. 100.

[Failure to ensure timely sup-
ply of seeds, fertilisers, pesticides
and various other inputs at fair
price. (235)]

“That the demand under the
head Fisheries be reduced to Re. 1.»

[Need . to reconsider further
continuance of the Centrai Fishe~
ries Corporation to augment fish
production from the marine sec-
tor. (236)]

“That the demamd under the
head Fisheries be reduced by Rs.
100.”

[Failure to make the Central
Fisheries Corporation a commer-
cially visble project which was
set up with the main objecive
of providing suiteble to mh!-
ing structure for:

gyailable to &nm&pﬂ:ﬁ ,_.m
aléutta and thereby the

- importy gradually. (287)]1
“That the demand under the head

- Fisheriey be redused by Be. 300.%
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[Failure to construey - fishing
harbowr af Diamond  Harbour,
West Bengal for landing and
berthing facilitles. (238)]

“That the demand under the head
Forest be reduced by Rs. ¥
‘[Fallure to ensct a ' National
Policy so far to replace the old
one enunciated in 1952. (239)]

*“That the demand under the
head Department of Irrigation be
reduced by Rs. 100."

{Failure to take up the work
of desiltation of the mouth of
the Hooghly and the Rupnarayana
for easy passage of flood water.
(240} ]

“That the demand under the

- head Department of Irrigation be
- reduced by Rs. 100.”

[Failure to supply forty thou-
sand cusecg of water from Fa-
rakka through its feeder canals
to the Ganges to augment navi-
gubility of the Hooghly with the
main objective of saving the Cal-
cutta Port. (241)]

*“That the demand under the
head Department of Irrigation be
reduced by Rs. 100."

[Failure o construct the Lower

. Kangshabati Project in its origi-
nal plan with seven sluice gates

to control. floods. (242)]

“That. the demand under the
head Department of Irrigation be
reduced by Ra. 1

[Failure to pmwde fundg for

Project which ig so much import-

ent for conirol of floods in the

districts of Bankura and Mid-

napur of West Bengal. (243)]
‘SHRI DHIRENDRANATH BASU
‘(Katwa): I beg to move:

“I'hat the demand under the
henﬂAzrlcuuure ben&umd to
Re. 1

APRIL 6, 1079
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rmomble prices on ather mi-
cultural commodities. (240)1 -

“That the demand under the
head Agncultu.re be reduced to
Re. 1.

[Fajlure to nationahse - sugar
industry in spite of worsening
conditions of the Industry and
their  inefficient mansgement
(245)1

“That the demand under the
head Animal Husbandry and Dairy

. Development be reduced by Rs.

100.

[Failure to implement an in-
tergrated development scheme on
animal huﬂbandry on a national
level. (248)] .

“That the demand under the
hesd Animal Husbandry and Dairy
Development be reduced by Hs.
100."

- [Failure Lo development of
animal husbandry mainly on ac-
count of import of milk power
and butter oll from EEC with
the assistance of World Bank
(247)1

*“That the demand under the
head Animal and Dairy
Developmen be reduced by  Rs.
100.* .

[Failure to allow adequste re—
presentation to the State Gov-
ernments in the National Dairy
Development Board. {m)l

“Dhet the demand under
heal Animal Husbandry and Dltr'.y‘
Development be reduced by 'Rs.
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[Failure 1o allow. reasonable
banking facilities to smiall far-
mers for buying sagricultural
equipments. (250))

*That the demand under the
head Forest be reduced by R=, 100.”

[Failure to stop reckless wi
age of wood for manvrfacturing
mateh sticks resulting in exces-
sive exploitation of forest wealth.
(251)]

““That the demand under the head
Department of Food be reduceq by
Rs. 100.”

[Need to check huge wastage
of foodgrains in F.C.I. godowns
and in its transportation. (252)]

*“That the demand under the
head Department of Food be red.:.-
ced by Rs. 100."

[Need to construct adequate
godown capacity for storage of
foodgraing in the States of West
Bengal, Assam and Tripura.
{263)1

“That ihe demand under the

head Department of Irrigation be
reduced by Rs. 100.”

[Need for Central aid to sink

. adeguate number of sghallow tube

_wells in, Katwa, Kalna, Purbas-

" thali, Monteshwar in Burdwan

District and Balagarh and Pandua

in Hooghly District of West
 Bengal. (258)]

“Phat the demand under  the
hudDeperbmeutotIrﬂnﬁnnbe
reduced by Ra. 100." -

[!'aﬁu-e to- pxwlda fu.nﬂ:s for

. CHAMTRA 16, 1901 (SAKA)

of Agr. & - 394.
Irrigation

[Fuilure to start insentive jrri-
gation drive in the Backward

Areas of West Bengal. (256)]
“That the demand under W

head Departmeny of tmgaﬁon be
reduced by Rs. 100.”

{Failure to ensure dreinage fa-
cities in the areas covered by

Damodar Valley and Mayurakshi
Canals. (257)]

“That the demand under the

head Department of Irrigation be
reduced by Rs. 100.”

[Failue to supply adequate
water from Farakka Barrage
for protection of Calcuita and
Haldia Ports. (258)]

“That the demand under the
head Deartment of Agriculture
HResearch and Education be reduce
ed by Rs. 100.”

[Failure to reorient warking of
the ICAR and to open new re-
search institutes under JCAR at
different centres of the country.
(206)].

“That the demand under the head
Department of Agriculture Research

and Education be reduced by
Bs, 100"

[Failure to utilise the services
of unemployed ggricultura] gra-
duateg all over the country par-
ticularly in West Bengal (207)]

SHRI MANORANJAN BHAKTA
(Andaman and- Nicobar Islands): I

beg to move:—

“That the demand wunder the

head Agriculture bhe reduced bYy
Rs. 100."

[Failure fo allot a(riculh,uﬂ
land to the landless labourers in
the Union territory of Andaman
and Nicobar mmdi. (280) }

“That the demand under the
hemoggmmmunm by
6. 100."

[Muretpmmmmwu
‘rement price of and rice
‘in -the Union territory of Anda-
mmmm (281)]
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“That the demand under the
head Agriculturs be reduced by
m 1u0 ”»

[Failure o supply adequate
seeds, implemeniz and fertilizers
in the Union territory of Anda-
man and Nicobar Islands. (262)]

“That the demand under the
head Fisheries be reduced by Rs.
100.%

TEudmre 4o mmdhveh & DEnenes
Corporation for the Union terri-
of Andamen and  Nicobar
Islands for proper utilisation of
marine wealth. (263)]

¥That the demand under the
_head Forest be reduced by Ras.
100.”

[Failure to tap properly the
forest wealily of Andaman and
Nicobar Islands, (264)]

“That the demand under the head
Forest be reduced by Rs. 100."

[Need to punish the concerned
officers of Forest Department in
Andaman and Nicobar Islands for

" harassing the poor people of
Herpattabad, Manpur, North An-
daman area. (285)]

 “That the demand under the
head Departinent of Irrigation be
reduced by Rs. 180.”

[Failure ¢{o provide irrigation
facilities to the peasants of the
Union territory of Andaman and
Nicobar Islands. (266)]

“That the demand under the
head Department of Irrigation be
reduced by Rs. 100" -

[Failure to construct an irri-
gation dam on Kalpeang river in
North. Andeman. (287)]

 'BHRI P. K. KODIVAN (Adook):
Ibegtomwe* - b

%atmmmmw
mheﬁubemdmab,m, 10.*

- APRIL §, 1979

Agr. & Irvigntion 296

[Failure to prevent fishing by
foreign trawlers in Indum waters.
(208)1

“That the demand under the head
Fisheries be reduced by Rs. 100.”

[Failure to protect the interests
of traditional fishermen using
countrycrafts for fishing. (288)1

“That the demand under the head
Fisheries be reduced by Rs. 100.”

[Need tn eliminate middlemen
who exploit fishermen (300)]

“That the demand under the head
Fisheries be reduced by Rs. 100.”

{Failure to evolve an integrated
fishery policy which would pro-
tect the interests of gll cate-
gories of fishedmen as well as
ensure development of fishing in
a planned and scientific wman-
ner. (301)]

“That the demand under the head
Fisheries be reduced by Rs. 100."

[Serious situation arising out
of claghes due to encroachment
of treditional fishing area from
encroachment by mechanised fish-
ing boats. (302)]

“That the demand urider the head
Fisherles be reduced by Rs. 100.”

[Netd to enact a legislation to
ensure protection to the  tradi-
‘tional fishing area from encroa-
chment by mechanised ﬁdﬁn&
boats. (303))

“That the demand under the Ywad
Forest be reduced by Rs. 100.%

[Slow progress In eliminating
middlemen who explelt {ribal
forest workers. (304)] '

“Thit the deinand under the head
M‘bgrcdueedb,m ma"-
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,‘l‘hnt the demand under the head
Forest be reduced by Rs. 100.”

{Failure to prevent systema-
tic destruction of forests in seve-
ral parts of the couniry. (306)]

“That the demand under he head
Forest be reduced by Rs. 100.”

[Slow progress in re-survey of
forest wealth. (307)]

“That the demand under the head
Forest be reduced by Rs. 100.”
[Pitiable living conditions of
Yhe aitals i Yoe (otemy wrees W
different parts of the country.
(308) ]

“That the demand under the head
Forekt be reduced by Rs. 100.”

[Need to introduce afforesta-
tion in a big way in selected
areas. (308)]

“That the demand under the
head Department of Food be re-
duced by Rs. 100.”

[Neeg to improve the quality
of foodgrains supplied through
fair price/ration shops. (310)]

“Thét the demand under the
head Department of Food be re-
duced by Rs. 160.”

""'[Need ta supply foodgraing to
agricultural workers and other
landless poor in the villages at
-subgidised rates. (311)]

. 4Phat yhe demind wunder the
hetd Department of Food be re-
duced by Rs. 100.”

. [Non-increage in domestic -con-
pumption of foodgraing due to
the lack of purchasing power of
the weaker section of the people.
(3181

“Fhat the deramd under  the

head Department of Food be rc-_

dueed by Rs. 100.7

CHAITRA 16, 1801 (SAKA)

of Agr. &

Irriyatitm .
head Depamnent of Food ba re-
duced by Rs. 100."

[Need to eliminate contract
labour in handling fnodmins
{(314)7 .
“That the demand under the

head Department of Food be re-
duced by Rs. 100.”

{Need to reduce wastage: in
handling and transportation of
foodgrains. (315)]

“That the demand under the
head Department of Food be re-
duced by Rs. 100.”

[Inadequate release of sugar In
recent menths and the resultant
rise in prices of sugar in the
market. (316)]

*“That the demand under the
head Department of Food be re-
duced by Rs. 100.”

[Failure to check the rife in

prices of pulses. (317)]

“That the demand under the
head Department of Rural Deve-
lopment be reduced to Re. 1.”

[Attempt to effeet rural deve-
lopment without the real parti-
cipation of the rural  working
people, particularly the weaker

sections. (818)] i

“That the demand under The
head Department of Rural Deve-
lopment -be reduced by Rs. 100."

[Neeg to review the wobrking
of SFDA and MFAR echemes
with a view to find cut the rea-
sons for their slow  progress.

319

“That the demand uuder the hud .
Agriculture be reduced by Rs 200"

fFailute to take adeguate steps

‘to prevent the  destruction -of

coconut plantg due to m!m of

pests. (320)]

“Thnt, the leennnd, wdm *ha.'mad.
A,griculture be reduced by R
100.".

Iﬂ'ﬂd to ﬂvvihle mum M

dtr saslitance 'to vocomst W
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ers of Kerala to enable them to
undertake replantatioh in areas
eeriously affected by coconut
diseages. (321)]

“That the demand under the head
Agriculture be reduced by Rs.
100."

[Need to set up the head-
quarters of the Newly constitut-

ed coconut Development Board in
Kerala. (322)]

“That the demand under the head
Agriculture be reduced by Rs.
100."

[Need to arrest the tremd of
diverting lands under commer-
cial crops to foodgrain produc-
tion. (328))

“That the demand under the head
Agriculture be reﬁuced by Rs.
100.”

{Need to ensure higher yielcl
per hectare of bejra, jawar and
ragi in the arid and  semiarid
ares in the countiry. (324))
““That the demand under the head

Agriculture be reduced py HRs.
100>

[Need to make a  concerted
drive for a bread through in -ice
cultivation in the eastern region.
(325)1]

" “That the demand under the head

00.* ; T

[Serious imbalances {n agricul-
.tural production. (328)]

“That the demand under the head
Agriculture be reluced by Rs.
100.”

{Fallure to evolve time-bound
programme for -of

land' reforms.. (327)]

“That the demand l.r.nda-.- the haad
Agriculture be mr.lueed by Rs.
.

{Fﬂilurewsetuphnd reforms
mmemtm Committee . with
Tepresentatives ‘of Iﬂw

'APRIL 6, 107
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workers and landlegs pnunhi at
different levels to ensure speedy
and effective implementation of
land ceiling laws. (328))

“That the demand under the head
Agriculture be reduced py Rs.
100."” )

{Slow and tardy progresy of
distribution of surplus land.
(329)] )

“That the demand under the head
Agriculture be reduced py Hs.
100.*

[Failure to distribute cnlti.v-
able waste land and other Gov-
ernment land among the landless
agricultura] workers. (330))

“That the demang under the head
Agriculiure be reduced by Rs.
100."

[Need to step up productior: of
pulses. (331)]

*That the demand under the hud
Agriculture be reduead by Rﬂ
loo L]

[Need to enact a Central legis-
lation to make it obligatory on
the part of the manufacturers to
provide gafety devices for thra-
shers to prevent accidents. (332)]

“That the demend under the hesd
Agriculture be refuced by K.
100.*

[Needtopmvidauﬂnm to
agricultyral workers for waleig
thrasherg and mechanical imple~
mentamagdwetﬂhtre (383)]1 -

“That the demand under the head
Agriculture be mdnaeet by Rs.
100." '

[Neadto:tapuppmﬂm!ﬁwo!
medium staple cotton. (334)].

'ﬂmtﬂmdmnduﬂerﬂaull
Aariml‘tureberm w ﬂ"
lmn_.--
mmtommmeﬂ-_
ﬂvﬂmw&haﬂw iomin
seM-gufficienty in the
dmmm IMJ



401 DG, for Min.

" “*That the demand under the head
Agriculture be reduced by Ra.
100

[Failure to assure remuneraiive
prices for agricultural produce.
(338)]

“That the demand under the head
Agriculture be reduced by Ra.
100.*

[Failure to ensure payment of
arrears of sugarcane prices to
sugarcane growers. (337)]

“That the demand under the head
~Agriculture be reduced py Rs.
100.*
[Failure to assure remunerative
prices for growers of sugarcane,
tobacco and potatoes. (338))

“That the demand under the head
Agriculture be reduced py Rs.
100"

[Need to pay greater atten-
tion to the maintenance of land
records. (338))

“That the demand under the head
Agriculture be reduced by Rs.
100.

{’Neodtoukegﬂgcﬂv, mea-
sures for implementing the fine
cane programme recommended by
the Conference of Atrlmkural
‘Production Commissioners
Tribal/Social Welfare Cmnnus
- siopers for agricultural develop-
mers in the tribal aress. (340)]

mthedmudunderthehed
Whm by Rs.

[Feilure or the Government to
. restore ‘aliensted tribel landy to
; thdr!qmmmmm (841)1

4 ‘nmﬁedmndnnderthehud
mhm by Bs
iﬂi.

i '-'&@.W.l mwn-
of mariwting

CHAITRA 1€ 1901 (SAKA)

of Agr. & 402
Irrigation
support apparatus to ensure ade-

quete prices for agriculture pro-
duce. (342)]

4

“That the demand under the head
Agriculture be reduced py Rs.
100.*

[Problem of unemployment .and

under employment in Agricul-
ture. (343)]

SHRI BHAGAT RAM
{ beg to move:—

“That the demand under the head

Deparimen; of Food be reduced to
Re. 1.”

(Phillaur):

[Failure to guarantee remu-
nerative prices to the peasants
for their agricultural crops.
(344)]

“That the demand under the head
Department, of Food be reduced to
Re. 1.7

[Fallure to provide sufficient
finances to the State Governments
to Initiate schemes of momopoly

procurement. (345)]

*“That the demand under the hesd
Deparnnmitofl‘wdbendueedto
Re. 1.”

[Failure to take over the
whalesale trade in foodgrains
and buy all the marketable sur-
plus. (346)]

“That the demand under the head
of Food be reduced by.
Rs. 100."

consider gympathetically M-
mands of the employees (347)]
“That the demand tmdarthahead

g:p?m of Feod be reduced by

[NMMMWM&
the F.CI, and to. rellll.uiu the
wm-m 483 -
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“That the demand under the head

Depariment of Rura] Dwelopment .

be reduced to Re. 1.

[Failure to distribute the sur-
plus and other distributakle land
to the landleas tiller (3433,

“That the demand under the bead
Department of Rura} Development

be reduced to Re. 1."

{Failure to allot house sites to
the Agriculture labourers at suit-
able places with ownerships rights
and assistance for construction of
the houses (350)].

““That the demand under the head
Department of Rura] Development
be reduced to Re. L."

[Failure to end bonded labour,
usury and other forms of exploita-

tion, (361)].

“That the demand under the head
Department of Ruraj Development
be reduced to Re. 1."

[Fajlure to pay compensation tc
agricultura] workers during agri-
cultural operationg while working
on the farm machinery (352)].

“That the demang under the head
Department of Rura] Development
be reduced to Re. 1.

[Fallure to cancel ouistanding
‘debts against agricultural wor-
kersg and other rural poor and to
provide credit facilities In a mas-
sive way (353)].

SHBI GADADHAR SAHA (Bir-
bhum): T beg to move:—

“That the demand under the head
A;ricu;ture be reduced by Rs. 100.”
[Failure in golving the prab‘em
"t the ﬁeld of land use and water
resources mzmawemmt policy
(854)].

" “That the demand'undur.t}m head
Agriculture be reduced by Rs. 100.”

[Yailure in ‘bresking the con-
centeation of Iand in a few hands

and carrying out recommeiidations -

APRIL 6, 1979
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Irrigation
of National Commission on Agri-,
culture and pane] for land reform
Jaws as regerds benami-land,
vesting of surplus benami-landa
(355)1.

“That the demand under the head
Agriculture be reduved by Rs. 100.”
[Failure to ensure supply of
seeds, fertilizevs, pesticides and
other inputs to the peasant com-
munity at right time and at fair
prices (356)].

“That the demand under the head
Agriculture be reduced by Rs. 100.”
{Urgent need for ensuring re-
munerative prices for commercial
cropy like sugarcane and potato
(3571 1.

“That the demand under the head
Agriculture be reduced by Rs. 100.”
[Need for priority programme
and Nationa} Policy for improving
the condition of Agricultural labo-
users through rura] development
programme, food for work prog-
ramme, welfare programme, eco-
nomic rehabilitation programme,
social rehabilitation and ser-unty
programme (258}].
“That the demand under the héad
Agriculture be reduced by Ra. 100."
[Need for effective agranm
legislation (389)].

“Thet-the demand under tha head
Azl'icuihm be reduced ’oy Rs. 1
[Need 'to have a langd ré!om‘
'policy with a view tp bringing
‘basic change in property relation,
production system, prevention
.from exploitation and - compiete
-stoppage ‘of evictiun from .hnd
(360)1. :

That the demand under the head
Agriculture be reduced by ‘Rs. 100"
~ [Need to implement land Ceil-
ing Act in regard so land held.
inzs and . distribute - surplus -1and
among landless and poor v:ultiva—

" tors (361)].

“hat the' demand rma«m ad.'
Agdmlhtre he Muud hy 1.
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{Need for ensuring fair share
of bargadaras in the yield of land
and speedy completion of Borga
Recording (362)1]. ’

“That the demand under the head
Agriculture be reduced by Rs. 100.”
[Failure in providing and ex-
teriding assistance for SFFA/
MFDA/ALDA to small/marginal
farmerg and agricultural labou-
rerg to take-up schemes like land
development, minor irrigation and
subsidiary occupationg like dairy,
poultry and piggery (363)].

“That the demand under the hcad
Forest be reduced by Rs. 100"

[Need for a total programme for
afforestation (364)].

“That the demand under the head
Department of Food be reduced by
Rs' !m.ll

[Failure to check malpractices

in Food Corporation of I.nﬂm
(365)].

*“That the demand under the head
Department of Rural Development
be reduced by Rs. 100.”

[Need to give top priority to ex-
pansion of Foud for Work Prog-
ramme in all States particularly
in West Behga)l and the Stutcs
which have implemented it with

__basic idea of generating additional
eniployment and’ ereat.tng com-~
-munity assets (566)1.

“That the démand under ‘the head
Department of Irrigation be reduc.
ed by Rs. 100.”

‘[Need for implementatior of a
" programme for checking threats
‘of etoslon, pof] comservation and
. preventing water logglng (367)).
“That the demand under the head
Department of Irrlgaﬂon be reduced
by Rs. 100"

[Need to give iop priority fér
ﬁzﬁvﬁing facilities for land level-
‘Mg, Hihd dNaping, - feld - ‘canal
m %wiw

' CHAITRA 18, 1901 (SAKA)

of Agr. & 406

“That the demand under the head
Agriculture be reduced by Rs. 100.”
[Need for programme-action for
prevention of serious imbalances
in agricultura] production (397)].
“That the demand under the heod
Agriculture be reduced by Rs. 100.”

[Need for time-bound prog-
ramme to improve the conditions
of most exploited bonded culti-
vatorg in agriculture and eliminate
rural Jotdars who exploit all wea-
ker section of peasant-cultivator
community (398)}

“That the demand under the head
Animal Husbandry and Dairy Deve-
lopment be reduced by Rs. 100.”

[Need for providing more (1)
grants and losns for dairy projects
in West Bengal; (2) gift cummo-
dities; (3) grants-in-aid to States
particularly West Bengal, for
asgistance to small marginal far--
merg and agricultural labourers-
for poultry, niggery snd sheep.
production and for cross-breed

cowg and buffaloes (389)].

“That the demand under the head.
Department of Food be reduced by
Rs, 100.”

[Failure to take over wholesale:

trade in foodgraing (400)1.

“That the demand under the head

Department of Food be reduced by
Rs, 100"

[Failure to supply foodgrains to-
agricultural workers &and land-
less poor at subsidised and wmi-
form rateg (401)].

“That the demand wnder the head
Department of Food be reduced by

Rs, 100.”

[Need to give priority _tl:"r end’
contract gystem in the F.C.I, and
regularise the services of ‘wer-
kers (402)].

“That the demand’ under the head
Department of Tood be tadiiced by
Rs. 100" Sty

[Need to reduce wastage .in
handling and tx-m-puﬂaﬂon of
foodgrains  FCY- (408)).
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_ “That the demand undar the head
Department of Food be reduced by
Rs, 100.”
[Need to construct additional
warehousing facility for the pro-
per storage of foodgraing (404)].

SHRI A. K. ROY (Dhanbad): 1 beg
40 movei—

“That the demand under the head
t of Food be reduced by
Rs. 100."

[Need to give jobs and compen-
sation to the villagers whose land
tiag been acquired to build F.CL
godowns particulerly those at
‘Dhanbad, Bihar (405)].

. “That the demand under the head
Department of Rural Development
be reduced by Ra. 100.”

[Need for setting up of public
‘sector in agriculture with integ-
rated State farming (408)].

“Phat the demand under the head
Department of Rural Development
be reduced by Rs. 100.”

[Need for nationalisation of
land (40T)1. '

“That the demand under the head
Department of Rural Development
foe reduced by Rs. 100”

[Need for setting up of Land
Army in the Blockg (408)].

““That the demand under the head
Depariment of Rural Development
be reduced by Re. 100"

[Failure of irrigation projects

. in the hilly regions speclally those -

‘of Chhota Nagpur and Santhal
"Parganas (409)).

“That the demand under the head
Department of Rural Development
be reduced by R& 9.

. [Pailure in en!omlnﬂ ‘tlers’
: pmnriﬂmhtp on lend tdloa]

MWThecutmﬁam_
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SHRI ANNASAHEB P, SHINDE
(Ahmednagar): Sir, 1 am grateful tg
you for allowing me to speak. The
time of my party is limited. Natu.
radly, T will have to confine myself toy
a very few minutes for making these
observations. I am very sorry, 1 shal]
not be able to elaborate my viewpoint,
Even then I hope the Minister iy
intelligent enough to understand my
observations and he will takeé due
notice of the observations that ] shal)
be making

It i true that there has been g
record production of foodgrains and,
as in the past, I compliment the hoy,
Minister for this achievement. But }
consider that thig js a national achieve.
“ment and no party politics is involvey
in this.: As far us agriculture ix con.
cerned, it has always been my conten.
tion - ﬂ'mt there should be a nationg]
spprosch to these preblems. Thera.
fore, if there is.any record production,
frregpective of party afiliations. a))
of us ghould be proud ‘about this. -

‘The only thing. 1 would .Jke to sub-
‘mit is that, after all, the record pro-
duction has not coma’ overnight.
ﬁmuthe hon. Members Who. spealktn
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theﬂoorcftheﬂonsetrywslmplm'
things. “They think that this produc-
tion is because of the Janata Govern.
ment. I have no objection if the
Janata Government wants to take
credit for that. But the gestation.
period in agriculturs is very  very
long. Suppose such results were pos-
slbie overnight, why could the Janata
Government not succeed in bringiug
about «higlﬁer produciion as per re-
quirements in the case of pulses?
Why there should have been u need
to jmport Rs, 800 crores worth of edi-
ble cils in this country? Not that T
am criticising, dut ane fas do werder-
stand matters in proper perspective-
and. to see that efforts of over a num-~
ber of years are involved in having
thig national achievement and na-
tiona] gain. 5

1 have two points 10 make on this,
First of all, higher production is very
important to us bécause even today
the word food situation is not very
good and millions of pecple, practi-
cally 40 per cent of people in the world
go hungry and thereforc, all of us
should attach the highest imporiance:
to our efforts in producing more feod
It is well-kfhiown *hat world wheat and
coarse grain production in 1879 is
anticipated to be 4 per cent lower
than in 1978, according to g forecast
by the Food and Agriculiure Orguni.
sation of the United Nations. FAO
accepts that a most populous country
like the People’s Republic of China
will become a heavy purchaser of
cereals during the next three to five
years because of lagging domestis
production, due to adverse weather,
and higher demand from its increasing'
population. For ali these reasons I
wish that all of us concenirate on

increesing our production still further
so that we are in p position to remove
hunger in our country and we are alio-
in & position to play an Inlernnﬂzmal!’
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Then, I come to the Plan torget
For instance, the Sixth Plpa target is
140 to 144 million tonnes. I think the
Minister somehow js not properly ad-
vised on this and he must have known
trom the valuable organisations and
learned people in this country who
understand agriculture that the basis
that the Planning Commission has
taken in fixing the terget is absolutely
wrong and incorrect. I hope the
Minister will Jook into it and raise. the
target at least to 150 million tonnes 30
that India’s food situation is put on a
proper perspective. And all our efforts
should be concentrated on haviag a
target of higher production of more
them 150 million tonnes. L

Then, anether point which I would
Hiké to make is that'the production
hag ‘gone up, but the Indisn farmers
have not gained anything out of that.
My. contention is, and I.gtend to be
corrested by the hon. Minister, that

van though the production is 138
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Thig is for rice. ' Then, foi Wheat they
4The declining trend strefifthen-
ed furitier in April, 1978, on arrival
of the new ‘crop in the market. The
price indek for wheat driffed down,
from 168 in January to 148 in June
g o
_ These figures speak for themselves
and I need not elaborate further on
thig point. Tt iz well-known, because
while gpeaking on the Sugar Under-
takings Bill, I have made an observa.
tion on this. I again tell that . this
Government’s, policy: is bound fo Jand
this country in great gugar famine.
You may blame the . individuals . or
organisations, but uliimately the sime
basis of creating sugar demand “is
going down. The sugsrcane growers
have suffered very heavily through-
out -the counitry. Sugarcane growers
who have been manufacturing jaggery
out of eane or pupplying cane tg the

ensuzing a remunerative price to.ihe
farmerg is that of the Government of
India and not of the Stete Gévern-

. _menés;-bui what has heppenad?. The
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been gllowed concession ln electri-
city charges to the tune of Bs. 20
. Besides these relief mea-

at Page 13, para 184 says:

“Growth of production resulting
in surpluses is cresting problems of
marketin

So they
opuntl thgre hag been a failure of

I have given comsiderable thought
io this problem of prices, and I have
come to the conclusion that fixation of
prices and

|

 Aq a7 og Ve input price policy i
coneerned, I welcome the reduction in

APRIL 6, 1979

the necessities of production, I have
ne objection if the outpuy is taxed,
but what into the input, electric

ed, not only loocked at from a populist
angle.

In this couniry we have 3 wvery
large number of gmall farmers. I have
all pympathy for them. Ewven if you
sink a few hundred crores for improv-
ing the Jot of agricultural labourers
and small tarmers, we ghall welcome
it. No doubt, the SFDA programme
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“the .question of more people to he
taken away from agriculture is cer-
tainly very valid We have too
many people being maintained on
agricultyre. But it is not possible to
reduce it very quickly. It goes on
getting reduced and it should come to
about 50 per cent” I think the hon.
Minister 18 in a position to think
about this. This Government's policy
for industrial development and for
diverting people from agriculture is
ahsolutely incorrect because they
think that by agriculture, everything
can be solved. They are neglecting
the industries, basic science and tech-
nology. 1 do not see any hope of
people being diverteq from agricul-
ture. On the other hand, because of
increasing population and the policy
of neglecting the family planning pro-
grammes ad a number of other things,
1 am afraid, there will pe more con-
centration on agriculture ang the
Indian lands wil] be burdened with
more and higher percentage of popu-
lation.

One of the basis thingg; which has
brought up agriculture in this country
ds research. For further the ve-
search and for giving it a_local bias,
the sgriculfural universittes have been
egtablished in this country. Now there
are 2% agricultural Universities in

this  country. 1 am glag that
iﬁe _Bnndhm Committee, twhich
as  appolnted by the previous

this Government has Te~

CHAITRA 18, 1901 (SAKA)

of Agr. & 4az.
Irrigation

“The orgsnisation and structure
of some of the sgricultural univer-
sities has mot been brought in line
with the Model Act, In addition,
the freqent/change; and high vari-
ability in the quality of top admini-
stration has been one of the major
causes of Inefficiency in internal
management, weak public support
and sjow growth of several agricul-
tural universities.

The main emphasig has shifted to
research programmes at the expense
of teaching, because research is con-
sidered prestigious and research pro-
grammes yield quick recognition and
reward. Even in redearch, basic
research has been practically igmor-
ed. Of the three functions, the
extension link has remained particu-
larly weak so far, and this has af-
fected the capebilities of many
agricultura] univeraitiea for transfer
of technology to the farmers ...

There is extreme paucity of ori-
ginal books, manualy angd indigencus
teaching ‘materials based on Indlan
experience and enviromment.”

15.17 hrs,

[Mr. DEPUTY-SpBAKER in the Chair}

problems, i the politi
their role mrlv
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We evaluate the agricultural Uni-
versities, A number of teams have
gone into this. An TIndo-American
team: also went into this. I am not
alergic to good suggestions from any
country. We have evolved our umi-
versities out of our own experience
and according to our local conditions.
Thig {3 what the Indo-American team
has said;— g

“William Oxley Thompson, one
of Ohip State University’s great
Presidents and g commanding figure
(in the langd grant college association
a half century ago reminded the
struggling” little land "grant college
of that day that they were really
national universities and must meet
the measure of national greatness
He stressed the spreading service of
the lanq grant institutions and dec-
lared thaf practical utility, not sno-
bbish academic respectability wnor
any notion ¢f intelléctual aristocracy,
‘must be the test of institutional
integrity. “An institution he said, 4s
for the people it can serve, for the
to be operated for the good it can
- do; for the people it can serve, for

the science it can promote; and for

the civilization it can sdvance’. This
ig the challenge of educational ins-
titutions today a8 it was over a half
century ago.”

. APRIL 5, 1979 -
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Agriculture - Exports, a' - Committee
which was appointed by this Govern--
ment. 1 would refer to only impor-
tant portiony of it. It éays:. '

“If has been said that no well can-
sidered and planned attempt has
been made to develop agricultural
exports. The exporters and trad-
ers have reported opportunities af-
forded by the International Market
and Government have allowed or
disallowed exports on the considera-
tion of domestic aveilability and
domestic prices. In short, we have
not had an independent export poli-
cy for agricultura] exports; we had
a domestic policy for agricultural
production and prices and export pu-
licy has been derived from it. The
real criticism is not that we have
given supremacy io domestic avail-
ability and pricey but that our ex-
port policy hes been ad hoc., short
term and mere reaction to situations.
We could serve both the interest of
domestic consumers and - exports
better if we had a larger perspec-
tive and consistent approach:”

' That means, this Government has
no consiftent approach. ‘There are
a number of things mentloned here:
The next paragraph says:
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note of it and take necessary steps to
make correctives to his policies.

I am not touching upon & number
of points because the time at my dis-
posal is Hmited. I would like to
touch: only two or three points more.

T do not know why the State Farm-
ing Corporation should continue to
incur heavy losses from year lo year.

Then, there are two or three sug-
gestions of mine with regard to the
general planning approach as far as
increasing of agricultural production
in the country ig concerned. Take,
the case of Rajasthan. There is the
Rajasthan Canal project, The vast
water resources are there, But if
we. are going to depend on State’s
resources alone to develop these vast
resources of water and make a consri-
bution to the economy of the country,
it wil] ke centurigs. Therefore, al-
tomether a different gpproach has to

a&opted- We have mno right to
ignore the water and land resources
of the country because the future
generation will blame. us for that.

You can See how slowly the develop-
R‘i“‘h&n Canal profect
bes Even . after
giving Rs. 190 mrea__.rn Pakistan, the
water is fiot being utilised; even the

ment of th
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ag compared to. human beings,  When
there is cholera or plague, = we are
providing vacclne freely, But when
there i5 a foot and mouth dissase
occurring in animala. We do not pro-
vide vaccine freely. I have travel-
led throughout Punjab, one of the
advanced States in agriculture. i
literally saw thousands and thousands
of cow suffering from foot.and mouth
digease. The farmers are expected
to bear the cost ¢f vaccine: One
tube of vaccine costg Rs, 18, | The
responsibility of the State is to the
extent of bearing 50 percent cosi.
Even then, a farmer hag o pay Rs.
8 per cow, per animal, It is not pos-
sible, it iz impracticable, for the far-
mers to pay for the wvaccine. The
vactine should be freely provided :for
animals so far as food and mouth
distage is concerned. It does not miat-
ter even if it involve Rs. 20 crores
or Rs. 30 crores for that. )

As regards the import of skimmed
milk, I see the danger in that. Your
experts are lkely "to land you ‘it
difficulty because the import of skim-
med mitk powder likely ‘to discou-
rage the production of local skimmed
powder All your talk of encourag-
mg snd developihyg ammu hushandry
is going to be undone. During the
regime of the previous Government
algo, there were people who advised
for the nontinued import of ?L -mo

Bit we: know that Fa. 480" Casel
tremendous damage to the cconomy of
the country. Thesmeisthe case.
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I have many other points to make,
but T know that the time of my party
iz Hmitsd. Thank you for glving

me this opportunity to speak.
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